() Enhancement of the Annual Plan 2009-10 cutiay of the Ministry of Textiles by Rs.2000
crore to Re.4500 crore a2 compared to the BE 2008-09 of R 2800 crore. An outlay of Be.3140 crore
has been sarmarked for the Technaology Upgradation Fund Scheme (TUFS).

(i) Interest subvention of 2 per cent on pre-shipment credit for seven employment oriented
export gectors extended beyond the current deadline of September 30, 2009 to March 31, 2010.

iy List of specified raw materials and equipment imported by manufacturer-exporters of
leather goods, textile products and foctwear industry which are fully exempted from customs duty,
subject to gpecified conditions, to be expanded.

() Tofacilitate flow of credit at reasonable rates, Rs. 4000 crore provided as special fund aut
of Rural Infrastructure Development Fund (RIDF) to small Industries Development Bank of India
(SIDBI}. This will incentivise Banks and State Finance Corporations (SFCe) to lend to Micro and
Small Enterprises (MSEs) by refinancing 80 per cent of incremental lending to MSEs during the
current financial year.

(v) Adjustment assistance scheme to provide enhanced Export Credit and Guarantee
Corporation (ECGC) cover at 95 per cert to badly hit sectors extended upto March 2010,

Additional funds for technology upgradation
2875 SHRIKAMAL AKHTAR: Will the Minister of TEXTILES be pleased to state:
(a) whether Government is giving additional fund for technology upgradation;
(b)  if so, the details thereof, State-wizse; and

(o) the details of the amount hig Ministry has given to Uttar Pradesh during lest three years

and the criteria fixed for additional funds ?

THE MINISTER OF STATE IN THE MINISTRY OF TEXTILES (SHRIMATI PANABAKA LAKSHMID):
(a) to (c) The Government has provided for enhanced budget outlay of Rs.3140 crares far the
current financial year. Funds released during the last three years and the current year are as follows -

(Amourt in Rupees crores))

Year Fund released
2006-07 823.92
2007-08 1143.37
2008-09 2632.00
2009-10 606,62

TUFS is a demand driven scheme and the funds are not allocated State wise. Funds are released
1o the nodal agencies. However the funds released by the nodal agencies to Uttar Pradesh as on
31.3.2009 iz Re.1017.88 crores. The statewise details of progress of TUFS as on 31.3.2009 are given
in the Statement.
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Staterment

Frogress of TUFS (state-wise/Nodal Agency wise ) (Provisional)
(07-04-1999 to 31-03-2009)

(Rs.incrore)

Sl.No. State/U.T Sanctioned Disbursed
Sector MNo. af Applications Project Cost™ Amount Mo, of Applications Amount
1 2 3 4 5 & 7 8
1 Andhra Pradesh Non 58I 303 779641 3838.7 302 3183.83
58| 74 117.99 81.38 74 71.06
377 7914.09 3919.49 376 3254.8%
2 Chandigarh (UT} Non S8 21 307 86 1B2.46 21 148.02
38| 3 330.06 21.74 3 21.74
24 837.61 173.60 24 169.16
3 Dadra and Non 881 a1 537.68 45426 41 357.09
Nagar Haveli(UT) S8l M 6.87 6.35 1 6.35
52 B5E5.55 450,61 82 387.44
4 Daman and Diu (UT) Non S8I 15 423.85 64.38 15 6417
581 4 12.15 11.48 4 5.44
19 436.01 75.86 ? 69.62
5 Delhi (UT) Non 881 203 3572.33 1517.83 202 1268.13
58I 216 241,39 131.27 215 117.31
419 3813.72 164211 418 1385.45
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1 2 3 4 5 e} 7 8
e} Gujarat Non 881 202 13953.13 5398.42 201 436216
S8l 10271 2687.90 1869.09 10271 1516.69
11173 16641.04 7267 .60 11172 5877.76
7 Haryana Non 881 218 2061.98 1208.31 207 1069.96
S8l 404 484.74 237.92 364 17237
622 2546.72 1446.23 571 1242.33
8 Himachal Pradesh MNon 881 27 824.95 377.26 27 365.95
58| 7 1113 5.02 7 4,88
34 836.08 382:28 34 370.83
Q Jammu and Kashmir MNon S8I 22 612.45 447 .24 22 337.84
58| 0 0.00 0.00 0 0.00
22 612.45 447,24 22 337.84
10 Jharkhand MNon S8I 3 48.50 29.80 3 18.00
S8l 0 0.00 0.00 0 0.00
3 48.50 29.80 3 18.00
1 Karnataka MNon 881 173 2213.23 18046 173 104,20
S8l isle] 198.33 137.69 234 102.41
429 2471.56 1381.14 407 1N581.67
12 Kerala MNon S8I 47 1396.82 47969 45 390.30
S8l 9 17.07 10.62 °? 7.80
léle} 1412.89 420,27 64 398.1
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1 2 3 4 5 e} 7 8
13 Madnya Pradesh Non 88| &9 BhH2.64 75073 58 650.92
58| M 6.20 8.44 14 8.05
73 1562.04 769.19 72 658.96
14 Maherashtra Non 88| 096 36263.65 16708.56 1093 13733.69
58| 788 A105.66 544,75 7871 443.92
1884 40369.31 1B263.3 1874 14177 .61
il& Crizsa MNon 881 1 3.75 2.75 1 2.75
S5 1 2.09 1.34 1 0.92
2 5.84 4.09 2 3.67
il«} Ponndicherry MNon S8I 2 Ab 5T 33.65 2 30.28
58| 0 0.00 0.00 0 0.00
2 4567 33.65 2 30.28
7 Punjab Non 881 620 2699016 11637.8 616 8147.34
38| 1887 1153.85 604.53 1853 497.79
2477 28144.03 12242.3 2467 8645.13
18 Rajasthan Non 881 632 20805.40 4781.73 631 4265.14
38| 37 382.81 192.79 317 177.99
Q49 21188.21 4974.52 Q48 4443.13
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1 2 3 4 5 6 7 8
2 Tamil Nadu Non S8 2467 30066.55 B701.11 2463 4%10.79
38| 3214 3036.48 2024.36 3206 1866.39
5681 33103.03 18725.5 5469 1676618
20 Uttar Praclesh Non S8 92 2983.14 1047.70 92 972.60
S5 89 106.43 53.99 85 45.28
181 3087.56 10170 78 1017.86
21 Uttarakhand Non 881 4 26966 112.03 4 74.97
58| 1 0.5 0.11 1 0.11
5 269.79 112,74 5 76.08
22 West Bengal MNon SSI 78 1062.24 562.05 78 415.57
38| 13 126.87 82.97 n3 64.69
21 1188.11 645,02 121 480,25
Total Non 88| 7026 153802.54 66493.32 6597 55836.71
S8l 17659 13036.16 6025.17 17575 5118.50
24685 166838.70 72518.49 24572 60955.21
Note:

1. * Project cost would include equity m:o:‘_om: mEoczOu loan for non-TUF eligible investment.

2. Govt. Cutfiow under TUFS is around 5% of the disbursed amount.
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